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M. P, POWER GENER ATING CO. LTD.
Govt, of MLP. Undertaking

Cliv- L40109MP2001SGCo1 4882

BLOCK No.8, 8HAKT! BNAWAN, VIDYUT NAGAR: RAMPUR, JABALPUR (MR- 202008
Phong No.0767-2?02616, E-miah : el e

FaxNo. 07812665805 Webslte: hﬁp:!fwww.mppgcl.mp.gov.ln

EXTRACTS OF MINUTES & RESOLUTION

ftom Mo, 97.3.0 e

Sub-Proposal for instaliation of THBBO MAYY unit at ATPS & 44800 LAY unit at 87PS
and aporoval {o the DPR for nstailation of 1650 MW In place of vefired unite of
Piid fha2 MV 130000} & PHW (2120000} ot ATPS Ghachad, Dise, Anuppur,
{RLIP.), :

Following Resolution was passed in the 97" Yisating of BoD of MPPGCL held on y2
sepiember 2518 af Bhopal .

it was appraised to ths Board that while discussing the proposals for approval of
DPR's for installation of X660V Supercritical unit &t ATPS Chachal, and 2:660 Wvy
Spsrcrifical units at STPS, MPPGCL Saml in 568D held an 14.07.18, Board diracted io
vrait il the outcome of the committee set up by GoMP for mesessment of Long Torm
Demand in the State of Medhya Pradesh and Capacity addition program for M.P.Genco. The
commiites has submitied ite report and GoMP conveyed its desision that during FY 2024.25
fo FY 2027-28 1320 s capacily addifion Is {6 be done by MP Genco,

It was further appraised that in the present chrcurnstances and space avallable ai
ATPS and STPS the Installation of one unit each at 8TPS Sami and one at ATPS Chachai
Is proposed. Funding for the projact is proposed as 80% loan from Fis / Banks and o
request GolAP to provide 20% 2qulty,

Board after detailed discussion resolved as undar-

a)  The DPR (R02) for instaltation of 1X660 vy Superciitical prepared by Wis Dessin
along with updated tariff calculation, with target date of Cob in 2024-25, iy place of
retired units of PH-[ (1x20 MV EX30MW) & PRl (2x120MW) at ATPS Chachat, Distt.
Anuppur, (MP.} is approved, The estimated cost of the project shall be R5.4587.83Cr,
The zero date for computing schaduled date of Commissioning shall however be
decided after completion of related formalifes and placernent of order.

Board directed that the company shall explore the provisions of Air Cooled Condensear
in piace of water coolsd as proposed in DPR. It was also directed to ensure
insteliation of equipnenis required for compliance of revised nomns of MeEFRCT
including that of primary and secondary NOx control and & cooled condenser, if
found sultable, '

b Action for installation of 1X860 MW in place of retired units of ATPS Chachai PH-1 &
PH 1l be initiated,

The BoD further directed to initlate actions for obtaining statuiory and non-statufon
Clearances & other necessary actions required for setfing vp the project st ATPS, Chachai,
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EXTRACTS OF MINUTES & RESOLUTION

Ex-Auenda e

Sty Proposal for installation of 1X660 MV unil at 8TPS, Sarnt In place of relirad units
of PH- {Ex82.5 M),

Following Raesolution was passed (n the 87" leating m" Bol of WPFGCL bhold on 12"
Sapiomber 2318 ai Bhopal .

The Board was apprised that GolMP conveyed lis decision thal during FY 2024-25 to
FY 2027-28 capacity addition of 1320 MW Is to be dons by MP Genco. Since, MPPGCL has
already infited action for installation of one-unit of GEOMW at ATPS, Chachel for which DPR
is pul up i this BoD meeting for approval, therefore, one unit of BBOMW iz proposed at
BTPE Barni. It was explainad that previously s DPR was got preparad for 2 Unils at 8TPS,
Sarnl from consultant. Howesver dus fo the ivitalion of permissian allowing installation of
only one unit at STPS, Sami, the DPR needs to be revised. Al the same time MPPGCOL
nead 0 expedite the process of seeking statutory end non-statutory clearances, for which
in-principle approval of Bob) is required, Thus the project cost has been estimatsd based on
cost of Plant, agulpment and cost of finencing efe. ag taken In DPR for ATPS, Chachai for
1% 660 MW Unit and energy charges as laken In DPR of 8TPS, Sami {for 2 Unlis),
Necessary comrection for tems {Cost of Dam & forest land acquisliion) specific to ATPS,
Cheachal, which are not required at 8TPS, Sarni, has been considered while computing the
project cost for one unit of 8680 MYV at Sarai. Thus the project cost is estimated o be Re.
4467 830, Le. Rs, 6.77Cre. /MW and levelised {aiiff would be Re. 4.42/Kwh. Funding for the
project is proposed as 80% loan from Fis / Berks and to request GolP to provide 20%
souity. it was also submitted that Boll's adminisrative approval for instaliation of one unit of
G60 MW on super-critical tachnology be sccorded, The project cost shall ke got updatad and
submitted to Bol for approval In subsequent meeting after Including sosl of Alr Cooled
Condenser {If possible afier suitable examination} and that of primary and secondary NOx

oo,

Board of Diractors discussed and resolved as wunder

Installation of 1x860MW unit al 8TPS Sarnl with the provisional project cost of
Rs. 4467.83 Cr. Is approved. Stading Dale (Zsro Date) for computing Scheduls Date of
Commissioning shall however be decided after completion of related formalities and

placement of order,
Hoard direcied thal action for revision of DPR for instellation of one unit of GE0MW
be initisted and revised DPR be submitied |n the subseguent meating of the BoD,

Board further directad that action foi obtaining statutory & non statutory clearances
and other necessary actions raquired for seliing up of above proposed unil be inifiated.
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